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Hon'ble Mr.Rafiq Uddin,JM 
J:!9Eble Maj. Gen.K. K. ~rivastava, R1 

• 

~ri B. B. Singh for Sri C. s. Singh 

for the applicant and Sri P. t\\athur for . 

Sri o. C . .jaxena mentioned that Respondents 

have complied with the order dated 

28.2. 2000, passed in OA No.536 of 1995 
and no111 the re i s no grievance. Hence, 
Contempt proceedings are dropped and 

notices i s ed to the respondents are 

discharged 

Nath/ 2cs . 
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